
1

7

,» THE CENTOAL ADMINISTRATIVE TRIBUNALM THE gjjicH

NEW DELHI

OA No. 2689/97

^ Delhi tMstUe 19th day olNove.Uer,1997.

Rhfi J•LPiplo,
late Shri Dev Karan,

9705,Churchway,
Burke VA 22015,USA

(By Advocate Shri D.C.Vohra)
Vs

union of India through
The Foreign Secretary,
Govt.of Affairs,
Ministry of ̂ xternax
South Block,New Delhi-llOOi

Ehihassy of India,
Washington D C
through the External Affairs,
C/0 Ministry of
South Block,New Delhi-11001

.Applicant

.Bespondents

CKDER (ORAL)

(Bon-ble Shri S.R Adlge. Vice ChalimanlA)

g  oTis disposed oi With a dinection to the nespondents
. dispose Oi APPlicanfs nepnesentation dated 1.10^^ -

.tailed, speahihg and neasoned onden, in aecondan. wi h
,Thin a period ol three months from the date

and instructions within

of receipt of a copy of this order.

3  No costs.

(Smt.Lakshmi Swaminathan)
lleniber(J)

f V}\/f
(S.R. Adige)

Vice Cliaiiinan(A)


